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go on recrod. ...(Interruptions)... It will not go on record. ...(Interruptions)... You go and
tell the Chairman. Whatever it may be, this way I am not going to allow you. You are
taking the House for ransom. Please don't do it. ...(Interruptions)... No, no. Dr. Maitreyan,
it is not listed. It is not admitted. I can't allow it ...(Interruptions )... 1 cannot do
....(Interruptions )... ThisMill not go on record ...(Interruptions )... I will not allow
because it was not permitted by the hon. Chairman ...(Interruptions )...

DR. V.MAITREYAN:*

MR. DEPUTY CHAIRMAN: Mr. Perumal, let me listen to you after I dispose of all
the Zero Hour notices ...(Interruptions)... What can I do? ...(Interruptions)... All
Members should see that such an attitude should be condemned ...(Interruptions )... Such
an attitude should be definitely condemned ...(Interruptions )... this is not
aWovjed...(Interruptions)...

DR. K. MALAISAMY (Tamil Nadu): Sir,

MR. DEPUTY CHAIRMAN: Mr. Malaisamy, please sit down...(Interruptions
)...'Thai is adifferent question.....{Interruptions).. It is NolN\sied...(Interruptions)...MT.
Maitreyan, what you are talking is illogical ....{Interruptions). lamnotaware whether
permission was given for Monday ...(Interruptions)... 1 am not aware of it
...(Interruptions )...

DR. V. MAITREYAN:*

MR DEPUTY CHAIRMAN: I am not questioning all that .. ..{Interruptions). Ihaveto
run the House ...(Interruptions )... No, no ...(Interruptions ).,. There is a procedure
...(Interruptions )... Mr. Perumal, dont' do like this ...(Interruptions )... what is
this"!...(Interruptions)... what are you doml...(Interruptions)... I will not be able to argue
with you...(Interruptions )... Please go to your seats ...(Interruptions ).... Please, Mr.
Malaisamy, let me complete this ...(Interruptions )... You also say something and do
something...(Interruptions)....

SHRI JANARDHANA POOJARY (Karnataka): Sir, he is flouting your
TuVmg...(Interruptions)...

MR. DEPUTY CHAIRMAN: He is flouting Chair's instructions ...(Interruptions)...!
will say that this is vandalism ...(Interruptions)...

SHRIJANARDHANA POOJARY: You should give respect to the Chair

...(Interruptions)...

MR. DEPUTY CHAIRMAN: People are watching ...(MerrMpno/is)... Mr.
Malaisamy, please go back to your seats ...{Interruptions )... Please go back to your seat.
Let me complete the Agenda. ..{Interruptions)...
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Demand for Lying of Liberhan Commission Report in the ParJiamant
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SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the issue raised by my friend,
Mr. Siddiqui. Thank you.

-SHRI A. VITAYARAGHAVAN (Kerala): Sir, I also associate myself with the issue raised
by my friend, Mr. Siddiqui. Thank you.

SHRI VIRENDRA BHATIA (Uttar Pradesh): Sir, I associate myself with the subject
raised my colleague, Mr. Siddiqui. Thank you.
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SHRI MATILAL SARKAR (Tripura): Sir, I also associate myself with the issue raised
by Mr. Siddiqui. Thank you.
4} 37 SR 3T (STR U= ) : W), § s W89 & §RT SO ¢ 59 fawy &
1T 37 JATYH] g BRATE |
PRSI I TR ksl g T u..nk-l pea’s g _;_;&-’]*
(s G adee Sl oy PV IR ST PURT R . P |
st AEE T 113‘—?[ (TR ¥=30): W, ﬁmﬁ%&ﬁw?mmwwﬁwéﬁ
{1 AU MID] TG B gl
T P R L ._;_.:jr
o 5 b 8 ol 2 el 5 i o K 8

PR EIF ¥ (3RM) : W, 7 wnfes Rifea! Aed & gR1 o1 1Y 59 fawy & Ay
AT JATYD! FEF HIATE |

it IR uted R I1ea (SR U_w) : R, 4 wnfeg [fed! |Wgd & §RT Io1¢ 1Y 59
w2 & |1 YU YD Fg BRATE |

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, 1 also associate myself with the
Zero Hour submission made by my colleague, Mr. Siddqui. Thank you.

Need for Recognizing the First Revolt of Independence in Cuncolim Village of Goa

SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, I stand here to raise the issue
that one of the first revolts of independence against any foreign rule had taken place in
my village Cuncolim, in Goa. It has still not been recognised by the country.

There is a village known as Cuncolim in Salcete Taluka, South Goa district, in the State
of Goa. Villagers of Cuncolim are called'Gaowcori', They have a history of bravery and
heroism. These 'Gaoncars' of Cuncolim village had revolted against the Portuguese as
early as in the year 1583, which had led to the killing of the Portuguese agents, who would



